IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAL BENCH

AT HYDERABAL
oAb, 2;747%(. ke
0.a. 1336 /9. | Dt. of Decisien i 14-11-96.

G.Narsinga Rao
K.Somaigh

1. N. Srinivas
2. N.Venkatesh
3. M., Ramesh

4, G.Chandraiah
5., K.Lingaiah

6

7

.. Applicants.

)

Vs

1, The Director, Regicnal Telecom
Training Centre, Chandralok
' Complex, Faradise, Sec'bad.

2. The Sub-Divisional Engineer,
Regicnal Telecom Traiming Centre
Hostel, Gachibowli, Hyderabad.

3. The Chief General Manager,

A,FP, Telecom, Doorsanchan Bhavan,
Station Road, Nampally, Hyderabad.
4, The General Manager,
Hyderabad Telecom, '
Suryaleok Cemplex,Gunfoundry, . . l
Hyderabad. '
5.The Secretary,

Dept. of Telecemmunications, ,
New Belhi. .. Respondents.

Counsel for the Applicantg : Mr, P.Bhaskar ' !

Counsel for the Respondents : Mr. N.R.Devagreaj, Sr.CgsC,

CCRAM:
THE HON'BLE SHRI R.RANGARAJAN : MEMBER {ADMN,)

THE HCON'ELE SHRI B,.,S, JAl PARAMESHWAR : MEMEBER (JUDL.))

J




g
'ORDER

CRAL CRDER (PER HOM'BLE SHRI R.RANGARAJAN : MEMBER (ADM

Heard Mr.P.Bhaskesr, learned counsel for

applicants and Mr.N.R.Devaraj, learned counsel for the

2. There are 7 applicants in this OA. They

engaged as Casual Mazdoor im the years 1991 and 1992 by

filed this application for = declarétion that they are

& ) S . SR .

terminated and consequently! j praying for a direction
' Stodng

respendents to grant them temporary Service and regular

serviCes in their turn.

Agn bro—

3. At preaent th@¥g=¢s no actlonﬁinltlatec
] (W

termination as seern from the enclesures to the OA. In
Page-8 some details have beén asked for and alse concer
cfficers were 1nstructed te exum{pewxﬁx each case of er]
labour an L;imedlal action for their removal as per rul
I1.D. Act. Hence, we are gg;the opinion that this is a
épplicatiOn and need not be entertdined at this stage.

CA is cdismissed as premature. No costs.
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the

respondents.

were
R~2. They
net te be

to the

iseﬂﬁk&»&

for the
Anpnexure-1
ned field
Jgagement of
es under the
premature

Hence, the

”%W 'W’é-

(B.S. Jai Parameshwar) (R. Rangaraj4

A
_J///}//,M'mﬁgi(Judl )bq‘g//,,/f

Dated : The 14th Nov, 10996,

-—m-—_-..—a——-——————

Toictsted in the Open Court) DY

Menber (Admn.|)
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Cepy teoiw

1. The Directer, Regienal Telecem Training Centre, Chandralek
Cemplex, Paradise, Secunderabad,

2. The Sub Divisienal Engineer, Regienal Telecem Traﬂning Centre
Hecstel, Gachibowli, Hyd, '

3, The Chief General Manager, A,P,Teleceom, Doorsanchhr Bhavan,
Statien read, Nampally, Hyd,

4., The General Manager, Hyderabad Telecem, Suryalek {emplex,
Gunfoundry, Hyd.

5, The Secretary, Dept, of Telecemmunications, New Delhi,

6. One cepy to Sri, P.Bhaskar, Advecate, CAT, Hyd.

7. One cepy te sSri. N.,R.,Devaraj, Sr. CGSC, CAT, Hyd,

8. One cepy to Library, CAT, Hyd.

9, One spare Copy.

rRem/ =




§37/43<3¢5 | | |
Q L
S VLTS, o f
Typed By | Chesked By

Compared by Apprauad by

THE Vle'!iI‘TRf-\L ADMINISTRATIVE TRISUNAL
HYDERY BAD BENCH HYDERABAD

THE HON'OLE SHRI R.RANGARAZAN: M(4)
fm e g2 S Jot | p owrethuse ML)

DA TED: | ':/fé/47z/ﬁza'. 15 )

DRDER%ﬁﬁDGENENT(““‘“

R \}l:_..&f-/%—ﬂ-—h*a—' -

U!n IND.

| /Bl; /74

.

SOMIVTED AND INTERIM DIRECTIGNS ISSUSD
ALLOVED _ :
BISPOSED OF YWITH DIRZCTIONS
QEFSMISSED

DISMIS3ZD AS WITHDA3WN
LDZRED/REJZCTID

~NETROER AS TO COSTS.
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